Name of the corporate debtor: Banger Tech Private Limitedn (in Liquidation);

Annexure — 5

Date of commencement of Liquidation: 29.12.2022;

List of operational creditors (Government dues)

List of creditors as on: 29.01.2023

Sl Details of Claimant Details of claim received Details of claim admitted Amount of [ Amount of| Amount of | Amount of | Remarks, if
No contingent any claim not |claim under any
Department Government Date of Amount |Amountof [Natureof |Amount [Amount Whether (% of claim mutual admitted | verfication
receipt claimed |claim claim covered |covered by |related |voting dues, that
admitted by guarantee (party? share in may be set;
security CoC, if off
interest applicable
ESIC was
informed by
, CD vide email
Employees' State
Insurance dated
ESI, 17.01.2021
Corporation, 06-12-2021| 75,158.00 106.00 |ESIC NIL NIL No NIL NIL NIL 75,052.00 [NIL .

) : Hyderabad about dicharge
Regional Office, of all
Hyderabad

employees
since Sept
2019

1 Total 75,158.00 106.00 - - |NIL NIL - - 75,052.00 -




